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Earth Tremors in Madras

498. 8hei C. Chittybabu: Will the
Minister of Toarism and Civil Avia-
tion be pleased to state:

(a) whether Government are aware
that there has been earth tremors at
Tambaram and its surroundings in
Madras in February, and March, 1987;
and

(b) if so, the causes thereof and
the action taken by Government in
the matter?

The Minister of Tourism and Civil
Avistion (Dr. Karan Singh): (a) Yes,
Sir.

(b) The Geological Survey of India
have conducted investigations, which
have revealeg that the tremors were
due to natural causes, such as, crus-
tal adjustments at shallow depths.
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Forest Clearance in Andamap gnd
Nioobar Islandsy

500. Shrl &, B, Ganesh: Will the
Minister of Food and Agriculturs be
pleaged to state:

(a) the cost per acre of forest clea~
rance in the Andaman and Nicobar
Islands conducted by the Andaman
Forest Department; and

(b) the cost per acre of forest clea-
rance in the Islands in the clearance
operalions conducied through the
:genncy of the Ministry of Rehabilita-
i T

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Annasahlb BShinde): (a) The cosat
varies from area to area and ranges
from about Rs. 200/- to Rs. 500|- per
acre.

(b) The cost of forest clearance
through fully mechanised units
comes to about Rs, 700/- per acre.

Forest clearance in Litile Andaman

501. Bhri K. R. Ganesh: Will the
Minister of Food ang Agriculture be
pleaseg to state:

(a) whether Government have flna-
lised the policy with regard to clea-
race of forests and development of
little Andaman in the Andaman and
Nicabar Islands;

(b) the specific schemes and features
of the proposed industrial complex in
little Andaman; and

(e) whether it i3 proposed to run
these projects as Dublic sector emter-
prisee or hand them over to private
individuals or companies?





